
IN THE CENTRAL ADMINTSTRATIVE TRIBUNAL 

CALCUTTA BENCH, KOLKATA 
"PI'mcfliz-o 

PARTICULARTS OF THE APPLICANTS: 

Pintu Kumai: .Kirtan, son of Late Sankar Cit Kirtan, aged about 48 years, 

residing at Village Kodalia, Post Office - Bhogpur, P.S. - Kolaghat, District 

- Purba Med inipur Pin - 7211.51 

Chandan Kurnar Mandal, son of Late Bhusan Chandra Mandal, aged 

about 40 years, residing at Village Rupchak, Post Office - Mohadola, P.S. - 

Panskura, District - Purba Medinipur, Pin Code - 721634 

Radhe Shyam Panja, son of Dasarath Panja, aged about 44 years, residing 

at Village - Santipur, P 	 P.S.st Office - Mecheda, 5. Kolaghat, Dist - Purba 

Medinipur, Pin 721 1 .37 

Pratap Manna, son of Gour Had Manna, aged about 4,9 years, residing at 

Village - Tahala, Post Office - Sagarbarh, P.S. - Rolaghal, Dist. - Purba 

Med inipur, Pin 7211511  W.B. 

Sanjoy Bose, son of U. Pijush Kanti Bose, aged about 41 years, residing at 

Village and Post othce - Jakpui, District - Paschirn Mediniui, Pin 721301, 

West Bengal, 

Amar Das, son of Sambhu Das, aged about 42 years, residing at Village 

and Post Office - Mugkalyan, P.S. l3agiiag, District - Howrah, Pin 7u1131.2, 

Vi .13. 

7 Jagadich Chandia Das, son of Chandi Charan Das, aged about 40 years, 

icdiJigt Village Sahaia, Post Office - Buran, P.S. -  K. T. P P, Dist] ict - 

PurI5ale4inipur Pin 721137 
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Manoj Behara, son of Bharat Behara, aged about 40 years, residing at 

Village Gokulpur Amba, Post Office - Sainraipur, P.S..KGI (L), District - 

I 
	

Medinipur (West), Pin 721301 

Jiban Kr. .H.aldar, son of Jiten Haldar, aged about 46 years, residing at 

Village - Bhawanipur North, Post Office - Kharagpur, District - West 

Medinipur, Pin 721301 

Rahindra Nath M.unda, son of Late Lakhi Mu.nda, aged about 38 years, 

residing at Railway Quarter no. DB/4, Unit No. 2. Area Old Development, 

P.O. - Kharagpur, District - Paschirn Medinipur, West Bengal, Pi 721301 

ii. Ajoy Kr. Mondal, son of latge Ratikanta Mondal, aged about 42 years, 

residing at Village - Gulamutha, P.O. - Barunda, P.S. - Bagnan, Dist. - 

.Howrah, Pin 711303 

12. Ananta Prasad Chaulya, son of Kali Pada Chaulya, aged about 45 years, 

residing at Village - Dhuiiara, P.O. - Dehati, P.S. Panskure, District - 

Purba Medinipur, Pin Code no. 721139 

I3.Saniir Kumar Monda], son of Ka.rno Dhar ivlondal, aged about 45 years, 

residing at Village Uttar Pirpur, P.0.1 Banibon, P.S. - Uluberia, District - 

Howrah, Pin 711316 

:.4.;Ahok Beta, son of Nagendra Nath Bera, aged about 43 years, residing at 

ivillage - Kaurchandi, Post Office - Amalhanda, District - Purba 

Medinipur, Pin 721134 

.. 
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'i5 JKL Häâ4Uz,Zamart, son of Kazi Abdul Ressak, aged about 40 years, 
c..'- ', 	

cfeian Yil4&. GhoraberiayPost Office - Bhatora, P.S. - Jaipur, District - 
4. -. 
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16.Sanjay Karmakar, son of Sri Sunil Kumar Markarnar, aged about 46 years, 

residing at \1iliage Village - Khalore, Post Office & P.S. - Bagnan1 District - 

Howrah, Pin 711303 

1.7 Sujit Kunia.r Samanta, son of Makhart Lal Sarnanta, aged about 45 years, 

residing at Village - Kodalia, Post Office - Bhogpur, District - Purba 

Medinipur, Pin 721151 

18.Swapa.n iKwnar Paul, son of I'rahhas Chandra Paul, aged about 50 years, 

residing at Village Rakshachak, Post Office - Kolaghat, District - Purba 

Medinipur, Pin 721134 

19. Prahallad Chandra Manna, son of Krishna Pada Manna, aged about 44 

years, residing at Village Basaniabarh, Post Office - Dhulia Fur, Distgricl - 

Purba Medinipur, Pin 721634 

20.Sandip Bera, son of Radhashyarn Bera, aged about 42 years, residing at 

Village Siddha., Post Office Siddha, District - Purba Medinipur, Pin 721.3.51 

21.Tarun Kurnar Byabortta, son of Monimohan Byabortta1 aged about 42 

years, residing at Village & Post Office - Mellock, District - Howrah, Pin 

711303 

22.Swarupananda Maiti, son of Harekrishna Maiti, aged about 46 years, 

residing at Village - Uttarcheuchiara, Post Office Phuliapur, District - 

Purba Medinipur, Pin 721634 

.TT.?raboah iCumar Maiti, son of Haripada Maiti, aged about 42 years, 
gsiding at Village Kodajia, Post Office - Bhogpui, P.S. -  Kolaghat, District 
-'ithibEti4edin1puI Pin 721151 
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24. Sonienath Das, son of Late Sarat Chandra Das, aged about 44 years: 

residing at Village Kodalia, Post Office - Bhogpur, P.S. Kolaghat, District - 

Pu.rba Medinipur, Pin 721151 

25.Samaresh 1atra, son of Late Monirnohan Patra, aged about 45 years, 

1. 	residing at Village Patinan, Post Office and P.S. - Bagnan, District - 

H.owrah, Pin 711303 

26. Puma Chandra Khatua, son of Srikanta Charan Khatua, aged about 39 

years, residing at Village and Post Office - Narnal Bard, P.S. - 1..T.P.P. 

(Kolaghat), District - Purba Medinipur, Pin 721151 

V 

27.51.1init Ku.mar Das, son of late Arniya Kurnar Das, aged about 48 years, 

residing at Village Kodalia, Post Office 0 Bhogpur, P.S. Kolaghat, District - 

Puirba Medinipur, Pin 721151 

28.Santanu Das, son of Manik Lal. Das, aged about 40 years, residing at 

Village Purbabahala, Post Office - Mecheda, P.S. Kolaghat, District - Purba 

t 	Medinipur, Pin 721137 

I 

I 	29.Subhas Mondal, son of late Ram Sundar Mondal, aged about 39 years, 

residing at Village Suwaripur, Post office - Barrunda, Police Station - 

Bagnan. District - Howrah, Pin 711303 

	

Maity, son of Late Sudhir Chandra Maity, aged about 41 years, 	4 , 

t 4 1 esiding at Village - Bai isha, Post Office & P.S. -  Kolaghat, District - Purba 

I 	i\1diiprn, Pin 721134 

31 Piasenjit Das, son of Apt Kurnar Das, aged about 37 years, residing at 

- 	r 	Village )ui babahala, Post - Mecheda, P.S. -  Kolaghat, District - Purba 

K4&iTi'ithPipi721137 
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32.Madhusudan Samanta, son of Chandi Charan Samanta, aged about 38 

years, residing at Village - Ranichandrapur, Post Office - Burajthat, P.S. - 

Kolaghat, District - Purba Medinipur, Pin 721137 

33.Sukarnal Sutradhar, son of late Chinta Haran Sutradhar, aged about 40 

years, residing at Village and Post Office - Balarampur, P.S. - Kharagpur, 

District - Paschim Medinipur, Pin 721301 

Amar Chandra Jana, son of Badal Jana, aged about 42 years, residing at 

Village & P.O. -Kharui, P.S. - Taniluk, District - Purba Medinipur,. Pin 

721134 

Amiya kumar Mondal, son of Satish Chandra Mondal, aged about 45 

years, residing at Village Barnundhukuria, Post Office - Barunda, P.S. - 

t3agnan, District - Howrah, Pin 711303 

Pranahesh Maity, son of Ratikanta Maity, aged about 41 years, residing at 

Village & Post Office - Orphuly, P.S. - Bagnan, District - Howrah, Pin 

711303 

Biswanath Mondal, son of Subodh Chandra Mondal, aged about 41 years, 

residing at Village Dur]abhpur (West), Post Office - Kantapukur, P.S. - 

Bágna, Disgtrict - Howrah, Pin 711303 

Nitai Maity, son of Girish Chandra Maity, aged about 41 years, residing at 

Village and Post Office - Barnan, Police Station - Kolaghat, District - 

Purba Medinipur, Pin 721137 

39.13arun 1<uniar Hazra, son of Ajit Ku.mar H. nra, aged about 44 years, 

residing at Village - Andulia, Post Office - Mecheda, Police Station - 

Kolaghat, District - Purba Medinipur, Pin 721137 
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40.Shyam Chaicraborty, son of Sri Mohan Chakraborty, aged about 46 years, 

residing at Village - Gangarampur (North), Post Office - Kaijuri, Police 

Station - Uhjberia, District - Howrah, Pin 71.1.31.6 

41.Suhrata Roy, son of Birendralal Roy, aged about 39 years, residing at 

Village - Madhusudanhar, Post Office - Panakura, ES., Police Station - 

Panskura, District - Purba iviedinipur, Pin 721152 

42. Moninclra N1ath Mondal, son of Manick Lal Mondal, aged about 45 years, 

residing at Village - Pipulyan, Post Office - Kantapukur, P.S. - Bagnan, 

District - Howrah, Pin 711303 

APPLICANTS 

'V E R S TJ S 

Union of India, through the General Manager, South Eastern Railway, 

Garden Reach, Kolkata 700 043 

Chief Personnel Officer, South Eastern Railway, Garden Reach Road, 

Kolkata 700 043 

The Divisional Personnel Officer, South Railway, Kharagpur, Post 

Office and Police Station Kharagpur, Dist. Paschim Midnapur, Pin, 

721301 

RESPONDENTS 

m 
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'1 	ma. 829,2017 with 0.3. 1394.2017 

No, M.A. 35010082912017 	 Date of order: 11.1 .2018 

O.A. 350101394/2017 

Present : Hori'ble Mr. A.K. Patnaik, Judicial Member 

For the Applicant 	: 	Mr. A. Chakraborty, Counsel 

For the Respondents 	Mr, B.L. Gangopadhyay, Counsel 

0RDER(Orafl 

A.K. Patnaik, Judicial Member: 

Heard Mr. A. Chakraborty, Ld. Counsel for the applicant and Mr. 

B.L. Gangopadhyay, Ld. Counsel for the official respondents. 

2. 	Mr. A. Chakraborty, Ld. Counsel for the applicant submits that he 

does not want to proceedfurther in the instant o..A. and prays liberty of 
- 
- S 

this Tribunal to make compre.he2SiVe .çepreeñation individually 

addressed to the Sr. Divisional, Personnel oThcbr, S.E. Railway, 
I 

Kharagpur within a peniod:qf' Weeks Jrom today.. 	I 

3. 	Accordingly, this O.A. stands disposed -of -being not pressed by 

granting liberty to the applicants to make comprehensive 

representations individually to the Sr. DPO, SE. Railway, Kharagpur 

within a period of 4 weeks from today and if such representations are 

received within a period of 4 weeks from today by the Sr. DPO, S.E. 

Railway, Kharagpur then he is hereby directed to consider the same in 

accordance with the rules and regulations in force besides taking into 

consideration the points to be raised in the said representations. 

4. 	
Hence, without entering into the merits of the case, I dispose of 

this case by directing the Sr. Divisional Personnel Officer to consider the 
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ma. 829,2017 with 0.2. 1394.2017 

representations of the applicants as per the existing rules and 

regulations if it is filed within a period of four weeks from today. After 

such consideration, if the applicants grievance are found to be genuine 

then expeditious steps may be taken by the authorities preferably within 

a further period of 8 weeks from the date of such consiqeration for 

extending those benefits to the applicants. 

With the aforesaid observation, the O.A. & M.A. stands disposed 

of. 

As prayed for by Mr. Chakraborty, Ld. Counsel a copy of this 

order be handed over to Ld Counsel for the applicant and the applicant 

is directed to annex copy of thi.
s order along with his'representation. 

A free copy of this9røer; be also handd 1
over to Mr. B.L. 

Gangopadhyay, Ld. Counsel for the official respondents. 

Elill- 
(A.K. Patnaik) 

Judicial Member 
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